
vt-w 	 S  

(fp 12 fg( / See Rule 12) 

iWA 
iflo 

• 	 dEr4RL DM1NIS1RATIVE TRIBUNAL 	.: 
NAKULAM BENCH 

• 	 DRD.ER SHEET 
• 	 Ii 	 i 	. icrCOj 	-•• 	

.• 

CL, c'. 	 : 

	

ORIGINAL APPLICATION No. / 7j 	of 2005 

av7p 	 Uo 	 7'o 	 ife4' Jc' 

Alic&i((s) 	 4 	•7 	
Respondent(s) 

 

(iil) 	 if (wci1M) 

311 	3T • ' 	 . 	 3fT 

Advocate 

Apphcan 	
,Af 	/L7 4 	Respondent(s) 

',, 	i1tziui 	 T13l1T 

Notes of the Registry 	 Orders of the Tribunal 

cR4ffrft '4 3 
Date of Presentation 	

3.05 	 C11 

, 	
(8) Mr.Shaf 1k MP 

Date 6f Registration 	 . 
. 	r 	s rep. 

Shri.p.Haridas takes notice, on behalf .  of • 	 • 	 •• 
Subject 	 the respondents. 

' 3' c' 	 Heard. The application is admitted. 
• 	Date Of Posting 	 •.flc 	/ 	 •. 	.5- 

• • 	. 	 spondnts shall filetheir reply statrnent 

with.fl four weeks with a copy to the applicant 

who may file rejoinier, if any, ithin two we2ks 

thereafter. 

List before RC for completion of pleadings on 

20,4.05 	. 

.RC 

- 	None for either side. 

No. reply. filed yet. 
Call on 17.06.2005. 

• 	 S  

20.04.2005 

. 	edi-  7•., 



- 	•S.'•', 	
•, 	- 	OA/7f/' 

• 	 Orders ofthe Tribunal 

iI. A) KVSI(6.9.05 

lb o71161of0 	 Mr. Shafik 

Mr.  . 4Har idas, 	,, •.00#tt . 	.•.,.. 	 I 
• At., the request of the counsei for respondents 

	

S 	further 	•.. 	.• 	 5 

IRe 	 two weeks'/tlme 1s'ranted to file r ply 

6 	 sateqnt. CaT]. on 28.905. 

one for either side ' 	
\ 	 4 

It 

- 	 * 	 4. , 	 •. 	 KVS(JM) 

	

No reply filed yet Call 	 6 • 9 05 
on 25 07 2ff05 	 rv 	 . 
• , 	 28.9. 05 	. 	Mr. Shafik 	 C11 

14 	Mr. 

4 	
21062005 	' 	Counsel for respondents submits that 

the Honble Suprene Court has decidd the matter 

.n iaen;ical matters and etilightened this Court '' 	'-.'"' 	•, 	: 	 ' 	 S.  ,, 	 , 

the legal prosition  and sought some t1m,$o oroduce 

a: copy ..f the judgement.' Let it be,done,ost 

on l8,10.5. 

RC 	 KvS(JM) 
28.9,05 

'TDne for either side 	 1 

rv 
No reply filed yet 

As a last chance call' on 
- 	 ' 

S. 

17 102005 	. 	KVS(JM) 	C-fl 

25 7 05' 	(48) 
- 	1 	 MrShafikMA 

Mr 1.Haridas 

Heard Common order prono need in open 
RC4.. .. .C?u1t :: :; : , . , 

 

4 	 j 

None for either side 
Though no1ice has keen taki r 	 . 	 KVS(JM) 
on 9 3 05 no reply has been 	 17102005 
fied till now List before 	VS 

	

eflcn for further direction 	: ' ' • 	
5 	

5 5 
	 5 5 

on 6..9..200'5. 	4:'  

., 	. 	'fl' 	 S 	 •. : 	 • 	 S 	 S 	 ••,' 

	

S 	
5- 	

. 	 • 0 5 	•S 	 S 	 • 	 S  
• 	 S 	 • 	 5 	 4 	* 	 S 	 ' 

• 	

4 	:EII:Ei=_ 	- 	• 	r 	• 	. 	 4 

• 	 , 	2. 9.05 •. 	' 	 S 	 S 	 5' 	 5 	
5 

• 	 S 	 ' 	 5 	
- 	 . 	 '' 

.5 	

5 	

5 	
6• 	 5 	4' ' 	 . 	. 	 s"-. 	 -.' 

4 	 • 	
4 

0 	
•4ç5j\ ( 

.5. 	 I 	 • 	 S 	 -. 	

S 	 - -5 	

.5 . 	 -S. 	
55 

Notes of the Registry 



A - 

I N U E X S H E E T 

'LfST OF PIPERS 	 @, 	t 

SLNo. of Paers on Rcord 
No. 	I 	 II 	III 

Date of Paper Description 	of' 
Paper 

1' 

----------------------------- 

Proceedings Pages 

_44- Final 	Ord3r3 j Pages 

('p) 
- 

QL 


